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emt. These concessional fares are 
one of the taetors which has helped 
to mcrease the flow of tourist traffic 
to the country. The other major con_ 
tributory factor in increasing the 
ftow of tourist traffic to the country 
has been the marketing strategy 
undertaken by the Department of 
Tourism through its overseas tourist 
offices. This covers extensive adver-
tising and public relations, holding of 
seminars1workshops and India even-
ings, participation in fairs and exhibi-
tions, screening of promotional films, 
etc. In addition the Department also 
has a programme of inviting foreign 
travel agents and tour operators, 
travel writers and publicists, TV and 
film units in order to promote India 
abroad as a major tourist destination 
to help increase the inflow of tourist 
traffic. 
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678. SHRI N. E. HORO: Will the 
Minister of CIVIL SUPPLIES be 
pleased to state. 

(a) what are the details regarding 
the intensive drive launched by the 
State Governments in connect'1on with 
hoarded essential commodities; and 

(b) the names of the States in 
which drive started in the beginning 
of this year and total extent of essen-
tial commodities recovered and the 
persons arrested on charges of hoard-
iug, blnckmarketing and profitieering? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF CIVIL SUPPLIES 
(SHRI BRAJA MOHAN MOHANTY): 
(a) and (b) All the State Govern-
ments Union Territory Admuustra-
tlon::,, \:vho a1 c tbl~ enfnr<·ing and un-
pleinenting ag<?ncL. s Ior the E'-.sentia1 
Con1mo.::ht1es Act. 1955 and the Pre-
\ ention of Blackmarketing nnd. ]\lfnitr-
t._, H1f1("(> 0~ Supplil'~ or E-.;sential Con1-
morhtirs Act. 1980 have launched in-
ter1'_nve dnves to enforce the provi-
sions of the Price Display Orders, 
Storage Control Orders and Price 
Control Orders as well as other regu-
latory measures issued under the 
Essential Commodities Act, 1955 to 
curb anti-soc'1al activities like hoard-
ing and blackmarketing etc. 

As a result of stricter enforcement 
of the above measures, 12,418 persons 
were arrested and essential commodi-
ties like Foodgrains (73,880 Qtls), 
Edible Oils and Vanaspati ( 47,593 
Qtls, 16,832 Tins & 51,271 Litres), 
Sugar (40,399 Qtls), Kerosene Oil 
(7,60,297 Litres and 6 drums), Diesel 
(7,78,497 Litres and 5 drums) Petrol 
(3,938 Litres), Cement (59,9S7 Bags 
and 6473.5 Qtls) and many other 
essential commodit'1es were recovered 
during the period from January to 
July, 1980. Up till now 246 persons 
have been ordered to be detained 
under the Prevention of Blackmarket_ 
ing and Maintenance of Supplies of 




